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REPORT 

I, the Chairman of the Committee on Private Member's Bills and 
Resolutions having been authorised by the Committee, present on 
their behalf, this their Sixty-eighth Report. 

2. The Committee met on the 20th March, 1957 to consider allot-
ment of time to the Resolutions set down in the List of Business for 
Friday, the 22nd March, 1957. 

3. The Members whose resolutions had been included in the List 
of Business for the -22nd March, 1957 and the representatives of the 
Ministries concerned had been invited to present their views on these 
resolutions before the Committee. Sarvashri B. "Ramachandra Reddi 
and Krishnacharya Joshi and the representatives of the Ministries of 
External Affairs and Home Affairs attended the sitting. 

4. The Committee after hearing the representatives of the Minis-· 
tries concerned with the Resolutions and considering all aspects with 
respect to the resolutions in the List of Business for the 22nd March, 
1957, recommend the following time-table:-

(I) Resolution_ regarding Nationa-
lisation of tea industry. 

(2) Resolution regarding Statutory 
Body for fixation of sugar 
cane prices. 

(3) Resolution regarding Memorials 
to Netaji Subhas Chandra 
Bose. 

(4) Resolution regarding Committee 
on Foreign Relations. 

NEW DELHI; 
The 21St March, 1957. 

Out of the total time of 2i 
hours allotted to this resolu-
tion, 14 minutes were taken 
up on the 14th December, 
1956. The balance of 2 
hours and 16 mlnutes would 
be available on the 22nd 
March, 1957. 

2 hours. 

Ii hours. 

Ii hours. 

HUKAM- SINGH. 



APPENDIX 

.Motion re: Adoption of the sixt'J-eigh.th Report 01 the Committu on 
Private Members' Bills and Resolutions 

The following motion was moved by Shri Ganesh Sadashiv Altekar 
and was adopted by the House on the 22rid March, 1957:-

"That this House agrees with the Sixty-eighth Report of the 
Committee on Private Members' Bills and Resolutions 
presented to the .House on the 21st March, 1957." 

[L.S.Deb., dated the 22nd March. 1957.] 
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